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SHRI SHANTARAM LAXMAN NAIK: Sir, there is an apprehension in
the minds of especially the smaller States that economic zones require large
tracks of land. There is also an apprehension that this is an old wine in a new
bottle. Can the Minister distinguish between the Special Economic Zones
which were established earlier and the existing Special Economic Zones? What
is the distinction between the two?

SHRI KAMAL NATH: Sir, previously, as I said, there was a regime, there
was a regulatory framework which was not under the law passed by
Parliament. Obviously, there were facilities which were there in the past. The
point was to give it an element of stability, to bring it under the legal statute so
that people would have confidence in it. The Government is apt to change certain
facilities, certain incentives and certain regulations from time to time. Now that
there is an Act passed by Parliament, all the supervisory systems, which are laid
down, are defined in the Act. That is the biggest change which has taken place.
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Production of tea in Kishanganj District, Bihar
t * 322. SHRI MANGANI LAL MANDAL: Will the Minister of
COMMERCE AND INDUSTRY be pleased to state:
(a) whether it is a fact that tea gardening and production has started in
Kishanganj district of Bihar in the last few years;

T Original notice of the question was received in Hindi.
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(b) whether it is also a fact that as per survey better quality of tea can be
grown in Kishanganj and Araria district of Bihar;

(c) whether it is also a fact that tea growers have not got any incentive from
any level and they have to fact adverse conditions; and

(d) if so, the details thereof and the steps Government propose to take to
encourage tea production in the said areas?

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI KAMAL
NATH): (a) Yes, Sir. Teagardens have come up in three blocks of Kishanganj
District viz: Kishanganj, Thakurgunj and Pothia. Though the first tea garden
was opened in 1982 in Pothia block, majority of the existing gardens were
opened only in late 1990s.

(b) A survey was carried out to explore the feasibility of growing tea in the
Kishanganj and Araria districts of Bihar. As per its findings, only Kishanganj
district was found to be suitable for growing tea.

(c) and (d) A statement is laid on the Table of the House.
Statement

Suitable steps have been taken by Govenment/Tea Board for assisting the small
growers' of Kishanganj District in taking up new planting and quality
improvement. Around 85 growers in Kishanganj district have already
received subsidy amounting to Rs. 127.56 lakhs for new tea planting. Another
25 growers have received a sum of Rs. 1.19 lakhs as price subsidy under the
Price Subsidy Scheme. Under the Quality Upgradation and Product
Diversification Scheme of the Tea Board, subsidy amounting to Rs. 3.30 lakhs
has been disbursed during 2004-05 to one Bought Leaf Factory. Further,
advisory services on maintenance of the young tea plantations are being extended
to the tea growers through the extension wing of Tea Research Association.
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SHRI TARINI KANTA ROY: Sir, the issue is that of better quality of tea,
and it is very important not only for Kishan Ganj but for the whole tea-
grwoing areas in the country. We are all aware that our world famous
Darjeeling tea is also facing a crisis due to deterioration in its quality. I wish to
know from the Minister the steps that have been taken for
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improving the quality of this world famous tea.

SHRI KAMAL NATH: Sir, the tea industry has been going through a
crisis. As I said in this House before, when there was the boom period of the
tea industry, adequate ploughing back of profits and capital for rejuvenation,
or, replanting of tea bushes was not done; profits were diverted to other
businesses by tea companies. Today, we are faced not only with the quality
issues because of the tea bushes being very old, but also with increased
production from countries like Vietnam, and with our high cost of production.
I have myself had a stakeholders' conference with the entire tea industry, with
people representing all segments of the tea industry. A package has been
drawn up. Some steps have been taken. A series of steps have been taken. I
will be happy to send to the Member details about the steps that have been
taken in this regard.
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PROF. P.J. KURIAN: Sir, it is good that the Government is taking steps
for tea cultivation in Kishan Ganj and other districts of Bihar. But the
paradox is that the Government is not able to ensure remunerative price to the
existing tea growers. Now, because of the Indo-Sri Lankan
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agreement, cheap tea is coming into the country. A number of tea companies
are now closed in the country because they were not able to give
remunerative price to the tea growers. Therefore, I would like to know from
the hon. Minister what steps the Government would take to ensure that
remunerative prices are given to the tea growers of Bihar and also of other
States.

SHRI KAMAL NATH: Sir, the first part of the supplementary is about Sri
Lanka. Sir, sometimes, it is alleged that tea is coming from Sri Lanka. Tea
imports from Sri Lanka under the Trade Agreement entered into with Sri
Lanka about four years ago are very, very little, and those are not in any way
affecting the price. The question is that tea prices are not determined by the
Government. The tea prices today are determined globally and with increased
production from Vietnam, Kenya and Sri Lanka, obviously, that has impact
on tea. In any case, our prices are higher; our labour cost is higher because of
the bushes in the tea gardens, our productivity is much lower. So, we are
faced with this problem. Whatever can be done under the various schemes of
the Tea Board, we are working prices have gone up compared to last year,
substantially. There was a decline, and the prices had gone down to Rs. 62.
No, they are prevailing at Rs. 70-71. The last month's price was roughly Rs.
71. So, tea prices have started looking up. But, at the end of the day, it is the
world prices which drive the tea prices in India, which is very natural.
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Effect of cheap chinese tyres on domestic tyre industry

T *323 SHRIMATI MAYA SINGH: Will the Minister of COMMERCE
AND INDUSTRY be pleased to state:

(a) whether it is a fact that large number of Chinese tyres are coming

1 Original notice of the question was received in Hindi.
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